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2 3 4 

14. Greenword Agro Farm 22-08-94 Nirona 
Pvt. Ltd. 

15. Junagadh Regional 02-01-95 Kutch 
Oilseed Manufacturer 
Co-operative Federation 
Ltd. Junagadh. 

16. Arvind Grovel Company 22-08-94 Nakhatrana 
Ltd. Ahmedabad Nlrona 

Chhadura 
Ta. Abdasa 

17. Madhuvan Kingrose 22-09-95 Mandori 
Export Ltd. 
Ahmedabad. 

18. Admiral Wasteland 09-10-95 -Do-
Development Ltd. 
Ahmedabad. 

19. Indo Pulse Oil Export 30-10-95 Kutch-
Ltd. Ahmedabad. Mundra 

20. Shri Shah Oil Tech. 11-11-97 Rapar 
India Pvt. Ltd. 
Bombay. \', '" u ..... ·~ 

\? 

32. SHRI CHANDRAStiJ;IWAB--SAHU : Will 
the Minister ortH5MEAFFAIRS be pleased to state: 

(a) the population of Christians in 1951. 1981 
and 1991 and also the total population of the country 
in those years; 

(b) the population of Christians and Hindus In. 
Gujarat in the aforesaid years as comparing with the 
population 01 non-Christian Adivasis in Gujarat; 

(c) the number of Christians in Dang District In 
1951. 1981 and 1991; and 

(d) whether the Government have analysed the 
reasons for rate of growth lri the population of 
Christians in the Adivasi Belt in Gujarat and 
particularly in Dang? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
AOVANI) : (a) The total population of the country and 
the population 01 Christians in 1951. 1981 and 1991 
are given below . 

Year Total population Population of 
of the country Christians 

19510 349.510,673 8,231.660 
1981 658.064,150 16.088,797 
1991 814.497.323 18,748,542 

5 6 7 8 

554 800 Ha. For cUltivation Inlormation not 
01 cotton. prdvided by 

applicant 
For cultivation -Do-
of cotton & 
other crops. 

253 Ha. -Do- -Do-

200- For Horticulture -Do-
1000 Ha. 

-Do- -Do- -Do-

2000- -Do- Application flied 
10000 Ha. due to Information 

not provided by 
the applicant. 

For agro- -Do-
industrial 
purpose 

Not.s: 

1 . The figures in the above statement do not 
include figures for Arunachal Pradesh, 
Assam, Jammu & Kashmir and Pondlcherr.)' 
for the sake of comparability at all India 
level for the following reasons : 

(I) In case of Jammu & Kashmir, no 
Census was conducted in 1991. As 
such religion-wise data is not availabl •. 
Similarly religion-wise figures for 1951 
Cenaus are also not available. 

(ii) In case of Assam. figures for 1981 are 
not available as no Census was 
conducted in the Stete at that time. 

(iii) In case of Arunachal Pradesh religion-
wise break-up of population for 1951 
Census is not available. 

(iv) Religion-wise break-up of population 
for Pondlcherry for the year 1951 is 
not available. 

20. Religion-wise break-up of 268.602 persons 
of Punjab State is not available and figures 
in col. 3 do not include this population. 

(b) The population of Christians, Hindus and non-
Christian Adlvasisln Gujarat in 1951.1981 and 1991 
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are given below 

Year Po~ulation 
Hindus Christians non-Christian 

Adivasis 
------_ .. _-_._. 

1951 14,328,446 78,026 Not available 

1981 30,518,500 ,132,703 -do-

1991 36,964,228 181,753 -do-

(c) The number of Christians in the Dang district 
in 1951, 1981 and 1991 is given below :-

Name of District Year Christians 

Dangs 1951 

1981 

1991 

427 

1,514 
7,824 

(d) The Government have not analysed the 
re'a~ions for 'demographic changes in the population 
of Christians in Adivasi belt in Gujarat including the 
I)ang District. S ',- / 5 I ' " fl.. Co 

Reservation for aBC In Educational 
Institutions .-_ .... 

33, SHRI SHANTILAL PURSHQTTAMDAS 
PATEL: Will"Th-e"lifin"fster of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to refer to the reply 
g,iven'to Unstarred Question No. 4096, dated 14.7.98 
and tQ, state : 

(a) whether the Government have since taken a 
decision in this' regard; 

fbI if so, the details thereof; and 

.(c) if not, the reasons therefor? 

. THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIACjUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI) : (a) No Sir. 

, (b)'Does not arise. 

(c) The matter is still under consideration of the 
Government. \) C 1 C. 

Guest Teacher Scheme 
!.-

34. SHB.LfBITHVIRAJ [J.,9H.~VAN : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
ple,ased to st~te : 

, (a) whether the University Grants Commission 
(UGe) bas ,formulated,·a Guest Teacher Scheme for 
te~chers posted in border States; and 

(b) if so, the main features of the scheme? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT, MINISTER OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF DEPARTMENT OF 
OCEAN DEVELOPMENT (DR. MURLI MANOHAR 
JOSHI) : (a) and (b) The UGC has not formulated 
any "Guest Teacher Scheme". However, it has created 
a few positions of visiting faculty in the Universities 
since 1990-91 to provide teaching/research 
assignments to teachers from Kashmir University and 
its affiliated colleges. II has been decided to continue 
the scheme upto 31st March, 2000 or till such time 
the position in Kashmir valley normalises. These 
visiting positions are classified into categories 'A', 
'8' and 'C' carrying a consolidated honorarium at 
the rate of Rs. 2,500/- per month, Rs. 3,000/- per 
month and Rs. 4,000/- per month respectively. These 
teachers continue to draw their salaries from their 
respective Universities/Colleges in addition to the 
above honorarium. .; 

U\-' - i,_ 

Historical MO.!lJ,llD8nts under the 
Archaeological Survey of India 

35. SHRI AoC- JOS : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) the number of historical monuments and sites 
are under the Archaeological Survey 01 India, State-
wise; and 

(b) the total allocation made by the Union 
Government lor the upkeep and development 01 these 
monuments and slles during each 01 the last three 
years, state-wise? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT, MINISTER OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF DEPARTMENT OF 
OCEAN DEVELOPMENT (DR. MURLI MANOHAR 
JOSHI) : (a) 3598 historical monuments and sites 
are protected by the Archaeological Survey of India . 
State-wise break-up is given in statement-I attached. 

(b) The total allocation made by the Government 
lor the upkeep and development of these monuments 
and sites during the years 1995-96, 1996-97 and 
1997-98, State-wise, is given in statement-II 
attached, 

St.tement·, 

S.No. State/Union Territory No. 01 Centrally 
Protected 

Monuments 
2 3 

1. Andhra Pradesh 134 

2. Arunachal Pradesh 5 


